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(b) if so, what steps Government propose 
to take against officers found negligent in 
their duties? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL, MINES AND 
HEAVY ENGINEERING (SHRI P. C. SETHI) 
:  (a) No. 

(b) Does not arise. 

ASSISTANT    SUPERINTENDENTS    (U.T.E.) 
EXAMINATION,    1960 

97. SHRI M. P. BHARGAVA: Will 
the Minister of HOME AFFAIRS be 
pleased to refer to the answer given 
to Starred Question No. 67 in the 
Rajya Sabha on the 13th February, 
1964 and state: 

(a) whether Government have since 
completed the examination of legal and other 
implications of the Supreme Court judgement 
declaring "carry forward" rule as unconstitu-
tional; and 

(b) if so, what relief do Government 
propose to give to the persons who had 
qualified in the Assistant Superintendents' 
(R.T.E.) Examina-tion, 1960, but could not be 
appointed on account of the "carry forward" 
rule? 

THE DEPUTY MINISTER re THE 
MINISTRY OF HOME AFFAIRS (SHRI L. N. 
MISHRA); (a) ard (b) Writ petitions have since 
been filed by two general category candidates 
in the Supreme Court and the matters is,  
therefore,   now  sub-judice. 

PIG IRON   PRODUCTION 

98. SHRI R. S. KHANDEKAR: Will 
the Minister of STEEL, MINES, AND 
HEAVY ENGINEERING be pleased to 
state: 

(a) whether Government propose to install 
another blast furnace at the Bhilai and 
Durgapur Steel Plants in order to overcome 
the shortage of pig iron at those plants; and 

(b) if so, when the blast furnacee axe 
likely to be commissioned? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL, MINES AND 
HEAVY ENGINEERING (SHRI P. C. SETHI) 
: (a) and (b) Yes, Sir. According to the 
present schedule of construction, the 
additional Blast Furnaces at Bhilai and 
Durgapur are expected to be commissioned in 
1967. 

 

t [HINDI AND PUNJABI SPEAKING PEOPLE IN 
THE    PUNJAB 

99. SHRI JAGAT NARAIN: Will the 
Minister of HOME AFFAIRS be pleased to  
state.- 

(a) whether he has received the linguistic 
figures relating to the Punjab according to  
1961  Census;  and 

(b) if so, what is the number of Hindi and 
Punjabi speaking people in that state?] 
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+ THE DEPUTY MINISTER IN THE 
MINISTRY OP HOME AFFAIRS (SHRIMATI 
MARAGATHAM CHANDRA-SEKHAR):   (a) Yes, 
Sir. 

(b) In the 1961 Census no data was 
collected for Hindi speaking or Punjabi 
speaking    persons.      Information 

t[ ] English translation. 

was, however, collected on mother-tongue and 
secondary language of every person 
enumerated at the Census. While every person 
was permitted to return two languages as se-
condary language in case he had more than 
one secondary language, the tabulation was 
done only with reference to the first return 
under secondary language. The following 
statement gives the number of persons in: the 
State of Punjab who have returned their 
mother-tongue or secondary language as Hindi 
or Punjabi. The figures given in the statement 
are provisional. 

 


